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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI.

Original Apphication No: 549 /2020

IN THE MATTER OF:

Narendra Singh Chandel ...Applicant

Versus
New Okhla Industrial Development Authority & Ors.

....Respondent(s)

ADDITIONAL STATUS REPORT SUBMITTED ON BEHALF OF THE
RESPONDENT NO.1 IN COMPLIANCE WITH ORDER DATED
27.02.2020 PASSED BY THE HON'BLE TRIBUNAL

Respectfully Showeth:

I. That the instant Additional Status Report is submitted on behalf of
the Respondent No.1 herein in compliance with the Order dated
27.07.2020, passed by the Hon’ble Tribunal in the present Original

Application. 1t is humbly submitted that the present Additional
Status Report is filed in addition to the Joint Report dated
29.07.2020, submitted by the Respondent Nos.1 & 2 herein and

the same may be read as part and parcel of the said Joint Report

dated 29.07.2020.

It is submitted that the Respondent Nos.1 & 2 had filed the said
Joint Status Report dated 29.07.2020 apprising the Hon’ble
Tribunal about the steps taken by the Respondent Nos.1 & 2 to
address the grievances raised by the Petitioner in the instant
Original Application. However, at the time of filing the said Joint
Status Report dated 29.07.2020, works relating to the construction
of sewer line and peripheral drain were pending and therefore, the
instant Additional Status Report is filed by the Respondent No.1 to

apprise the Hon'ble Tribunal about the status of the pending sewer

line and drainage construction works in the Sector-143, Noida.
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It is submitted that sewer line constraction work for Sector 143

has been completed by the Respondent No, I The Senior Manager
h ger,

JAL-ML, Respondent Noot vide letter dated 10.09,2090 informed the
Project Engmecr. PH-2, Respondent No. | about completion of the
sewer line construction work in Sector 143, Noida. Presently, the
Respondent No.l s conducting test trials on the designated sewer
line for Sector 143, Noida and the same will be operationalised

within a period of one month from the filing of instant Additional

Status Report
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A True Copy of the letter dated 10.09.2020 is annexed

Annexure-11.

That apart from sewer line construction in Scctor 143, Noida, the
Respondent No.1 vide Status Report dated 29.07.2020 had also
informed this Hon'’ble Tribunal about ongoing construction work of
peripheral drain in the Sector 143, Noida and the fact that the

construction work would be completed within 3 months. It is

submitted that the construction work of the peripheral drain is
going as per the schedule and the same would be operationalised

within a period of one month from the filing of instant Additional
Status Report,

Prayer

In view of the aforesaid submissions. it is humbly prayed that the
preset Additional Status Report may kindly be taken on record and

suitable orders may kindly be passed in the martter.

Place: Nowda, Utiar Pradesh
Date: 10.09,2020
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